CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

s Commercial Complex(B8Da)
‘ Indira Nagar, Bangalores38,
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High Court of Karnataka, Bangalore, transferred to this Tribunal

Writ petitipn Noe

under Section 29 of the Administrative {ribunals Act; 1985, and
registered in this Tribunal as Application No., © QK7 /’83 | is
posted before the Bench on 25/ = 72~ 8% for fixing the date of .
final hearing,

2, You are directed to appear on the aforesaid date at

10430 AM failing which further proceadings will be held in your

absence,
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- IN THE HIGH GOURT OF KARNATAKA AT BANGALORE

ORDER SHEET (PART li-B)
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i " Advocate for the Respondent.
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M. C. NARASIMHAN, ¢.sc. 5.1, Qe
Advocate r\ 0 %W / 21, 6th Cross,_ﬂ@in,
J ™ L'/ Malleswaram,

i BANGALORE - 560 003.
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REGISTERED/AD

CENTRAL ADMINISTRATIVE TRIBUNAL
% BANGALDRE BENCH

Commereial Complex(BDA)
Indiranagar, Bangalere - 560 038

Appln. Ne 894/86(T) Dated the 20 ‘tH September, 1986
(4P Ne 18028/82)

To

The Statien Dirscter,
All Indies Radie, Raj Bhavan Read,
Bangalore = 560 D04

Sir,

Subjects APPLICATION NO 894/86(T) FORBERLY u.P.NO 18028/82)

In respense to your Offige letter Ne Ban-1(1)/86-S(Tribunal) dated
30-8-86 on the abevs matter, Order passad by the Hon'ble Banch of the Tribunal
Comprising of Hen'ble Member (Admn) Shri L.H.A.Rege and Hen'ble Member (Judl)
Shri Ch,Ramakrishna Raes, en 31-7-86 in the abeve Appliecation is reproduced
belowg=- i

“Cgunsel en beth sides present., The applicant's counsel submits
that the applicant has addressed him a letter stating that she

ie not interested in eontinuing the procdedinoe in the W.P, which
has sinece been transferrsd te this Beneh ef the Central
Administrative Tpibunal, Ths said letter has besn filed in
Court. A memo has alseo been filed te the same effect.

in visw of the abeve, the Application is dispesed ux ef as
net pressed",

By Order of the Registrar.

{ ﬁﬂamamurthy)

ﬁ%;lsaetion officer(JUDL. )
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